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(e) action b ing tak n to compen te the 
farmers? 

THE MlNJST OF STATE IN T 
MINISTRJ 0 JlORICUL TUR E 
RURAL DEVELOPMENT (SHRI R V. 
SWAMINATHAN): ( ) Even though 
import of comp! le tractors bas not n 
allowed in the country ft r 1973-74 
MIS United uto Tracto Ltd., Hyder -
b d b ve n importing 'nee ay, J 975 
compl tely kn eked down p c of m· 
ve aJ 445 Lr ctors from their coU bo -
to in Romani . 

(b) The tractor mo<lel Universal 445 
(imported unit) w te ted t the 0 0\'Cm-
ment of lodi Tr ctor Training lnd Te t-
ing St lion. Budni from July, 1971 10 

Augu t 197!. B~ d on t t result , the 
perf orman e of the tractor found to 
be tisf ctory. 

(c) The curnnt price of the tr ctor i 

( ) h t 
into the m 

hnul tui o 
Ghee 

(b) wb t i lbe c l tru ure 
p ti n e approxim tcly l)'r 

. 78 882.50 (ex-wor ~ ) a.s r ported by 
M l . United Au o Tracto Ltd . d) t of h fi 

(d) No uch in tonce b ve 
the notice of the Government. 

(e} D not ari e. 

come to 

Appoi:.o t of D ector of C.T.C.R.J. 

9490. HRI JAGPAL S GH: WiJI the 
rfin' ter of RfCULTURE b pie d 

to late: 

a) whcth r it · a f t th t inti rvi for 
the appointment of Dir tor, Central Tuber 
Crop Research Institute (CTCRJ) w. 
completed on 6th January, 1982; . 

(b) whether it i aJ C ct that per-
ncither a c odldate f r 1he 

p t nor interviewed by the Board h 

find oil without hyd.r 

e) beth r it h 
notice of Government 
il . bem Id 

C () if , whclh r o mmcnt p 
to di ootinue the mrmuf lure 
p ti completely 10 redu e the 

lead ell only refined ii? 

ppointed Dircclgr of the In iute; v 
and 

(c if , the circum 'tan e under whi h 
the piocedure o.nd the principle rcgul t-
ing the election were · rded? 

THE MINI I ER 0 'J H 
MINISTRIES OF AGRICULTUR A D 
RURAL DEVELO T (SHRI . V. 
SWAMJNATHAN): ( ) Ye Sir. 

th 
p Im 

th 
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(d) h co l of rcfin u oil wilhout h)'-
drogcn tion varie from ojJ to oil ancl .... 
d tcrmined by do ucb th c I of 
rennin clc. 

o ific complaint in thi r .ird 
h n r ceiv d 

o, ir. 

N !Sisl~~e r or 

4 2. HRI P. 
Will th 
pl 

) hetbcr N lion 
I pmcot C rporation 
f r lb d eJopmelll 

vi) 
purpo 

il i 
re 

t 
• uUure De lop-

.\ID : 
R be 

e-
i aan e 

DCC 

by 

in 
of 

y ilk 
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(c No. ir. The NCDC d not PJC>-
vide to individual ~neficiari • 

T DC a i tance i meant onf y for pre--
meting cooperative programme • 

ugar F ctori ~ of Kamai 

9493. SHRI D. K. AIKAR: Will th 
ini ter of AGRICULTURE 

lo lay a tatemcnt owing: 

) th total number of ugar f · ct ne 
working l pre nt in Karnatak ; 

(b) tbc totaJ pro uction of gar in t 1 
f torie during la l three y .... r ; 

c) the total requirement cf · g r f 
the ..Jal of Ka.mat le.a and total qu t!ty 
uppli d for ea h year for the 1 tf r 

l c r ; nd 

d) hether o mmcnl ::ir~ w re Lhal 
th demand f t te is not met and if 

hat are the difficullic comin ,, th 
w.t )-7 

TH DEP .MlNISfER IN 
fl ISTRIES OF AGRJl"'ULT RE 

R R. L DEVE OPMEN 1 ~K• ,•Y11"r.._.. 

KA 1 K MARI): (a) 2 
K rnatak went into prod ctio 

n 1981-8.! and out of tt\e 
are till working. 

1 tnl usar production f the 
amal l during lhe I t tbn: 

i.e. 197 -79 1979- 0 
4. 9 I kh tonn 2 72 I 

3. 71 lakh tonn r tiveJy_ 

monthly levy su r quot. of 
n u tat re fi: ed n the b i of 

c rtain uniform norm and not n the 
1 f requirement / dem od r .. 

from them. In Fcbru ry nnd 
19 1 Kam l Govcrnm ot b d 
th of ai ntbfy levy 
qu tonne 

the qu ntity Of levy SU f-
l ued lo m t a durin I t thre 
ye. r in 1979 there w ontrol o 
u ar opto 16-12-1 79 and with effect from 

17-12-1979 the policy of partial control 
w r intro uced. From ~c aid d te. 
tb t i 17-12-1979 the tatc-wise month? 




